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W04uctl aqd by .. product. of cOCQDu~ is 
boioS dODO; and 

(b) if so, the details thereof and the 
results achieved so far in this regard ? 

THE MINISTER OF AGR.ICULTURE 
AND RURAL DEVELOPMENT (SHRI 
BUTA SINGH) : (a) Yes, Sir. 

(b) The details are placed in the state· 
ment below. 

Statement 

Research investigations on the efficient 
utilization of the different products and by 
products of coconut are in progress at the 
Central Food Technological Research 
Institute (CFTRI), Mysore; the Regional 
Research Laboratory (RRL), Trivandrurn of 
the Council of Scientific and Industrial 
Research (CSIR); th~ COif Boud and the 
Central COIC Research Institute, Kerala and 
the Central Plalltation Creps Research 
Institute (CPCRI) of the Indian Council of 
Agricultural Resean.:h. 

The CFTRI has developed and released 
a process for desiccating coconut whIch has 
now been commercialJy adopted. A wet .. 
rendering process for simultaneous recovery 
of oil and protein has also been worked out, 
which however. has not been found eco· 
nomically feasible. 

The RRL Trivandrum has developed 
processes for home preservation of coconut 
meat; improving keeping quality of coconut 
oil; partially defatting edible coconut 
grating; bottling of matured coconut water 
as a soft drink; non-conventional uses for 
coconut husk, fibre; coir waste and coconut 
sheU.. and also a chemical process for 
increasing durabiltty of coconut leaf thatch 
as roofing material. 

The CPCRI bas also doVelloped copra 
dryers which use solar energy and coconut 
waste as fuel, as well as a process to 
preterve wet coconut meat from spoilage 
duriog sun-during by dipping in 1000 ppm 
propionic acid for 30 minutes. 

A.,ietaDce to Rural Consumer Retail 
outlets In Orilla 

8194 SaRI ANANTA PRASAD SETHI : 
Will the Minister of FOOl> AND CIVIL 
SUPPUES be pleased to state : 

(.a) wbethor GOVfl1lmeGt of Or_ have 
approll;c;he4 tbe Central Oovernmeot to 
extend financial assistalKie to -tbe aural 
Consumer Retail Outlets opened in the State 
through a Central Sector scheme at least 
for a period of five yeats till they beCome 
viable; and 

(b) whether Central Government have 
considered the transport subsidy to be liven 
to the rural consumer otltlets so as to enable 
them to supply essential articles to the 
weaker sections living in the remote ar.s 
in a better way ? 

THE MINISTER OF FOOD AND 
CIVIL SUPPLIES (RAO BIRENDRA 
SINGH): (a) No proposal for financial 
assistance to rural con!)umer retail outlets 
opened in Orissa through a Central Sector 
Scheme for a period of five years till they 
become viable, has been received from the 
Gov.ernm!nt of Orissa. However. under the 
C~ntral S~ctor Scheme. margin money 
a~sistanc.! j" provided to the primary agri-
cultural credit societies/farmers service 
societieS/LAMPS, etc. to enable them to 
undertake distribution of consumer articles 
in rural areas. Under this scheme an amount 
of Rs. 100.20 lakhs has been released to the 
State Government of Orissa for 1700 such 
societies in Orissa. 

(b) No, Sir. 

Supply of Drinking Water to vmaaes 
820. SHRI BALASAHEB VIKHB 

(lATIL : Will th~ Minister of WORKS AND 
HOUSING be pleased to state : 

(a) whether it is a fact that in every 
State some villages have been identified as 
djificult villages for the purpose of avalla. 
bility of drinking water; 

(b) if so, the State-wise, break-up ot 
theSe VIllages (num.ber ooty) .. 08 1982; 

(c) how many have been .Hated havin. 
boen provided with permanent. source of 
drinking water; . 

(d) whether in Mabarubtra a larae 
'tltunber of villages have to .. ,.., on water 
t,nkers for the supply of drinking water 
even in the rainy season and this is con-
_uina over five years; and 




